Monthly Disposal Statement of Hon’ble President/Members

October, 2019

DELHI BENCH

NAME APPEAL DISPOSED
JUSTICE SHRI DILIP GUPTA 07

ANIL CHOUDHARY M(J) 36

BIJAY KUMAR M(T) 20

RACHNA GUPTA M(J) 36

C.L.MAHAR M(T) 03

Total 102

MUMBAI BENCH

NAME APPEAL DISPOSED
D.M.MISHRA  M(J) 27

CJ MATHEW M(T) 113
S.K.MOHANTY M(J) 60

SANJIV SRIVASTAVA M(T) 23

P.ANJANI KUMAR M(T) 39

AJAY SHARMA M(J) 12

S.K Pati 04

Total 278

CHENNAI BENCH

NAME APPEAL DISPOSED
SULEKHA BEEVICS M(J) 75

P DINESHA M(J) 14

Total 89

KOLKATA BENCH

NAME APPEAL DISPOSED

P.K.CHOUDHARY M(J)

131

AHMADABAD BENCH

NAME APPEAL DISPOSED
RAMESH NAIR  M(J) 181

RAJU M(T) 13

Total 194

BANGLORE BENCH

NAME APPEAL DISPOSED
S.S. GARG M(J) 32

CHANDIGARH BENCH

NAME APPEAL DISPOSED

ASHOK JINDAL  M(J)

124

HYDERABAD BENCH

NAME

APPEAL DISPOSED

P.V.SUBBARAO M(T)

56

ALLAHABAD BENCH

NAME

APPEAL DISPOSED

ANIL G. SHAKKARWAR M(T) 15
ARCHNA WADHWA M(J) 32
Total 47

Grand Total: 1053*




